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400 	 Counsel for the Applicant: 
Mr. V. S R.MUrthY. 

counsel for the Respondent: 
Mr.K.V.SUbba Rao. 

. ._. ! • 
bated: 12-1-1987 

The .Applican't has filed this 

Application seeking direction from 

this,  Tribunal to consider hihe name 

for the purpose of interview to the 

post of overseer' in the of f ice of 

the chief Enginebr, visakhapatnarfl 

Port Trust, Vis&chaStnaTh. Till the 

notification is issued under section 

14(2) of the Administrative Tribunals 

Act bringing viakhapatnam Port 
,1 

Trust within the jurisdiction of 

this Tribunal, this Tribunal would 

not be competent to entertain such 

an applicatione 

1 

ThT Learned counsel for the 

Applicant submtted that 	no such 

.notification exists in regard to 

this organisaion and that therefore 

the papers may be returned to him 

to file in the proper court. 

The papers may therefore be 

} 
1 	 . 	 returned to the counsel so as to 

enable him to file them in the 

proper Court 

c,. 	 • 	 YASIMHA) 	(D.SIJRYA 
Vice ChairTnn 	 Member(J) 
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